GOVERNMENT OF INDIA
MINISTRY OF EXTERNAL AFFAIRS
LOK SABHA
UNSTARRED QUESTION NO-1066
ANSWERED ON- 08/12/2023

DENIED VISAS TO INDIA
T1066. SHRI RAVINDRA KUSHWAHA
Will the Minister of EXTERNAL AFFAIRS be pleased to state :-

(a) Whether the Government has removed the names of any country from the list of
countries which are denied visa in India;

(b) If so, the details thereof and if not, the reasons therefor; and

(c) the names of other countries put under visa denial category by India?

ANSWER
THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
(SHRI V. MURALEEDHARAN)

(a to c) There is no such list of countries whose nationals are denied visa. However, visa
services may be suspended temporarily to any country based on a range of considerations.
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